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Item No. 02         Court No. 1  
  

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

 
(By Video Conferencing) 

 
 

Original Application No.171/2020 

 
 

Poonam Yadav        Applicant(s) 
 

Versus  

 
M. C. Farrukhnagar & Ors.           Respondent(s) 

 
  
Date of hearing: 21.08.2020 
 
 

 

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON  
     HON’BLE MR. JUSTICE S. P. WANGDI, JUDICIAL MEMBER 

    HON’BLE DR. SATYAWAN SINGH GARBYAL, EXPERT MEMBER 
     HON’BLE DR. NAGIN NANDA, EXPERT MEMBER 
 
 

       

 

ORDER 
 

 

 Grievance in this application is against setting up of a landfill site 

on grazing land, without any Environmental Clearance (EC), at 

Farrukhnagar, District Gurugram, Haryana, in violation of the siting 

criteria. 

 

 Before considering the matter, we find it necessary to require a 

factual and action taken report in the matter from the Haryana State 

Pollution Control Board (HSPCB) and the District Magistrate, Gurugram, 

which may be furnished within two month by e-mail at judicial-

ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF 

and not in the form of Image PDF. 
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 The applicant may serve a set of papers on the HSPCB and the 

District Magistrate, Gurugram and file an affidavit of service within one 

week. 

 

  A copy of this order be forwarded to the HSPCB and the District 

Magistrate, Gurugram by e-mail for compliance. 

 

 List for further consideration on 22.12.2020.  

  

 

 
 

Adarsh Kumar Goel, CP 

 
 

 

 
S. P. Wangdi, JM 

 
 
 

Dr. Satyawan Singh Garbyal, EM 
 

 
 

Dr. Nagin Nanda, EM 

 
August 21, 2020 

Original Application No.171/2020 
SN 
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